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Ref.No.: G000796/ O.A. No. 521/2022/2023 Date: 13.10.2023
To,

The Registrar,

Hon'ble National Green Tribunal,

Copernicus Marg,

New Delhi.

E-mail-judicial-ngt@gov.in

Subject: Submission of Joint Committee Report in compliance of directions issued by

Hon'ble NGT vide order dated 26.09.2023 in O.A. No. 521/2022 Sampurna
Nand Vs. State of U.P. & Ors.

Sir,
In the matter of O.A. No. 521/2022 Sampurna Nand Vs. State of U.P. & Ors.
Hon'ble National Green Tribunal vide order dated 25.08.2023 instructed as follows:-
"....3. LLA. No. 679/2023 has been filed by filed by respondent no. 4, M/s. R.K. Construction

Company. The concerned respondents are permitted to file the response to this IA within two weeks, if
they so desire.

4. Meanwhile, parties are also permitted to exchange all the relevant pleadings.".....

In compliance of the above order, only M/s R.K. Construction Company, Vill.
Sonpur, Pargana-Bhagwat, Tehsil-Chunar, Distt. Mirzapur has submitted their
presentation as application and direction received from H.O. to submit the factual
report. In order to receive the direction issued by H.O. SPCB, the Joint Committee
visited to said Stone Crusher and factual report has been submitted to H.O. vide letter
No. G000725/0.A. No. 521/2022/2023 dated 18.09.2023 (Copy enclosed).

So, it 18 requested that joint committee report dated 15.09.2023 is being
forwarded for kind consideration. Further, any presentation of mining project or stone
crusher is not received in the office as per records. This report may be presented before
the Hon'ble Tribunal.

Encl.: As above. Yours faithfully,

(R.K. Singh)
Regional Officer

Endt. No. & date as above. Sonbhadra.

Copy to:-

1. District Magistrate, Mirzapur for kind information.

2. Chief Law Officer, U.P. Pollution Control Board, Lucknow for kind information &
necessary action please.

3. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow for kind
information & necessary action please.

4. Shri Pradeep Mishra, Advocate, Supreme Court, 138, New Lawyer's Chamber, Supreme
Court of India, New Delhi-110001. /

Regional Officer
Sonbhadra.
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Office: House No. 162, Uttar Mohal (Near Chandi Hotel)
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Factual Report of joint committee in the matter of OA No.-
521/2022 (I.A. No. 679/2023)
Sampurna Nand V/s. State of U.P. & Ors.

Hon'ble National Green Tribunal in the matter of OA No.-521/2022 (l.A. No.
679/2023) Sampurna Nand V/s. State of U.P. & Ors. Vide order dated- 25/08/2023

directed the following:-

"...3. LA. No. 679/2023 has been filed by filed by respondent no. 4, M/s RK.
Construction Company. The concerned respondents are permitted to file the
response to this IA within two weeks, if they so desire.

List this matter on 26.09.2023......"

In the compliance of above order, M/s R.K. Construction Company, Village-Sonpur,
Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur has been submitted their
representation via application dated 29.08.2023 before U.P. Pollution Control
Board, Lucknow and District Magistrate, Mirzapur. The Industry requested to allow
the operation of stone crusher and to revoke the directions issued by Chief
Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow vide letter

no. H98396/C-2 /NGT-67/23 Dated-25.07.2023.

To dispose the above representation/application submitted by the industry, District
Magistrate, Mirzapur directed to the joint committee constituted by Letter No.
G000420/0.A. No. 521/2022 dated 26.05.2023 for submission of factual report after
site visit.

The members of Joint Committee are as follows:-

1. Joint Magistrate/SDM, Chunar, Mirzapur.
2. District Mining Officer, Mirzapur.
3. Asstt. Env. Engr. / Regional Officer, U.P. Pollution Control Board, Sonbhadra.
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4. Circle Officer (Police), Chunar, Mirzapur.

In compliance of the direction given by District Magistrate, Mirzapur vide letter

number GO000712/0A-521/2022-2023 Dated-13.09.2023, the joint committee

members visited the site of Industry i.e. M/s RK. Construction Company, Village-

Sonpur, Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur on 14.09.2023. The facts

found during visit have been summarized as follows:-

1.

M/s RK. Construction Company is informed to be established at Arazi No.
57, Area-1.0120 Hectare, Village-Sonpur, Post-Patihatta, Tehsil-Chunar,
District-Mirzapur. The Geo-coordinates of the industry is 25.053985-Iatitude
and 83.002484-longitude.

The said industry Stone Crusher was found closed in compliance of order

dated 25.07.2023 issued by SPCB.

. The committee has observed that the plants and machinery of the industry

such as primary jaw crusher, secondary jaw crusher, vibrating screens

(waterfall), conveyor belts were found covered. All Ends of conveyor belts

were also found covered.

e
Latitude: 25.054144
;. 36
[Elevation: 16277414 m

4. The committee has observed that All ends of the conveyor belts was found

closed with metal sheet and canvas cloth as telescopic suit. Water sprinkler

were found installed at jaw crushers and at all conveyor belts. 75 nos. water
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Sprinklers nozzles in operational condition were found installed at metal
sheet barricading.

. Three Tower of iron pole with movable water sprinklers having 10 meter
head as per design informed by industry representative are installed for
suppression of dust. One tower was placed at dug, second was placed near
Secondary Jaw crusher and rest one was placed near vibrating screens.

. Total 05 nos. of anti smog gun were found at industry premises to control
dust emission generated by vehicular movement.

. Separate energy meter for consumption of electricity used in water sprinkling
and Water meter for measurement of quantity of water consumption was
found installed.

. Wind breaking wall of 12 feet height was found constructed in the industry
premises, which is showing compliance of condition imposed in CTO.
Partially open metal sheet barricading of approximate 12 feet height as wind

breaking wall was found established in east, west and north direction of

industry, which is showing compliance of condition imposed in CTO.

. New plantation was found in premises of the industry as green belt
developing activity. At the time of visit, Industry representative was informed
that 500 plants received from forest department to plant in rainy season
2023 as per direction issued by Regional office, U.P.P.C.B. Sonbhadra (Copy
attached as annexure-1). Besides of it, 625 Plants purchased from M/s Aakriti

Nursery, 31, Ashok nagar, Allahabad (Invoice Copy attached as annexure-2).
»
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Thus, proper green belt was being developed in the industry premises

according office memorandum issued by SPCB vide dated 27.02.2020.

10. In spite of Metallic road, concrete mix coal tar road was found constructed

inside the premises of industry.

Lntitude: 25054253
= Longitude: 83 002026
ta Elevation: 161 37412 m
oroetazs 12 4436 -
 MoteCam [Note: Més_ R construction sonpur Bhagwati Devl chi

11. Diesel Generator set having capacity of 625 KVA was found establish in
industry premises. The height of the Stack attached at the exhaust of the DG
set was found to be as per the standards prescribed by the Board for the

control of gaseous emissions generated from the DG set in the industry.

12. The Industry namely M/s R.K. Construction Company, Village-Sonpur,
Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur has obtained Consent to

operate from the U. P. Pollution Control Board vide letter no. 157839/
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UPPCB/Sonebhadra(UPPCBRO)/CTO/both/MIRZAPUR/2022 Dated-09/06/2022,
which is valid from dated-09.06.2022 to dated-31.07.2027.

Conclusion-

The Committee concludes that the conditions of the Consent to Operate granted to
the Industry M/s R.K. Construction Company, Village-Sonpur, Pargana-Bhagwat,
Tehsil-Chunar, District-Mirzapur are being satisfactorily complied with and
operation of the stone crusher could be allowed after revoking the direction issued
by U. P. Pollution Control Board vide letter no. H98396/C-2/NGT-67/23 Dated-
25.07.2023,

Accordingly above, the factual report has been forwarded for further necessary

action please.

Name of the Committee members Signature

1. | Shri Navneet Sehra (IAS) >
Joint Magistrate/SDM, \S19 /?

Chunar, Mirzapur.

2. | Shri Shailendra Singh
Mining Officer W"’ﬂ%
] \> ‘..9

Mirzapur. 2

3. | Shri Umesh Kumar Gupta,

Assistant Environment Engineer,
’ 9\"’79
o

Regional Office, U.P.P.C.B. \S\
Sonbhadra.
4. | Circle Officer (Police),
Chunar, - = e
. ey
Mirzapur. - Y2

Dated: 15.09.2023
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